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3. 67(37).— Frs 1T LT A, TEIT TS ATerfaTw, 1956 (1956 T 48) (orér T zoeh Toame
IF ATATHIH FgT AT §) T &7 3F T ITLTT (1) F Tl AT T TS 92 AR F G2F TART AT
TISTHIT HATAZ, %l ATEAAT SEAT 3. 4133 (31), A 11 Ffraeae’, 2025, ST A1 o TsT9=, AT,
TT-2, @UE-3, ITEue(|1), § THTFOrT it S off, 517 I T29r T o FTorET forer & T8 T |t 50 56
(AT T TSEE HEAT-31) % 268.400 AT &7 271.150 feT. % gaTE g & T4 & fAeq | (vey
I o I % o T % oS (AT FLA/FT AF AT G911 A=), LA, o AT TATAT 6 o7 39
ATLAAT & IUTIF ATIAT § AT I FT TSI FTA o ST AT 6T =oorr 67 o7

T I ATRAAT T AT I ATAIH 6T &7 397 AT 37T (3) F Fef19 arirg 28 v, 2025
7 " &R STRTeor” ST " ST ET o gieear " § weRTtord fERT A o ;
ST STarfer weam TfersTey 7 e off srafxy 9T AEi gu A ;

T FqeAH ITTARTE 7 3 AT T 97T 39 i STLTT (1) F ATEL H, Feg (T TERIE F T AIAT
R T e;

qdA: AT, el TLHRTT, TAT ITIAFRTT T 3h ATE ITH T ST 9T 3T IF ATAAH FT &7 39
T ITLTIT (1) BT T& TRAT T TN Fd U, g T FAT ¢ 196 Sh A= 1 § A= g R 7 [@i<h
ERIEEEAEIMESERERIRCICIRC 1 EAU
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ST T, el TLHIY, I ATAAAH 0l 1T 3 AT STLTIT (2) F AL | T AT FAT g ToF
TH ATERAT o TSI § TH1ee 9%, 3 gt # s g aft fAeetrt & a6 gre sreafeas =7 9
Fea T gL § AfRa g1 st |

ATGA
I T T F qraoret foret & f36.47. 268.400 & fh.#f. 271.150 & THT TSR €&aT1-56
(AT TP TSATRE §&AT-31) T EATS g F W F [Aeq< | Jve g9 At & o sff & a=iq #71

fRrega =T |
T FT ATH: ITAL T2 St =1 AT ST
wF || gaer || g F IR || s f || i el RRaas SAReat #1am
e | ge THd || S

(FFRAT

%)
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ATF T A1 fFe<r

1 334 st (=) |[Fi 0.0028||ft Treere UHy/ar fEashHT, IHATT TH/Hr TS0
TTH, TATEL ATA UH/AT SWTHIRH, TATd 9§ U
TeTer FATE TR/ THE, TR, ATAH,
Q‘s’ah‘l?'lTa'lT /3T AL, Gaae ! U/ar
AT, G5 THIE, 74 A, Hgrs A, U
TR FHT TH/AT SIHAI, ATATGIGE UE
QARG TH/A 5T+ TETE, A 981 ue
FHALT THL VH/AT ToIE TS, TR,
FHLAAT adT ST/ Tolex THTE, TSI
/3T TTAATOTST, AaTE UH/E T, THLTS
/AT e, T TEer vHy/E T, ST
U {AS UH/E S, I UT g
TR/ AT, TUAEL., Fegrad! Saoq/ar
ATA=E, T TAT THE U ToeTe Ue/ar
e, = U/ BT, T ug/ar
QATHATLIT, AT AT U eATafagrt vq/a
AT, ST S/ T6TE, TSl U TS
T/ AT, T U FaT ve/E 9=,
AIOTAT U/ TTHTST, ATAHTT U/
TTHALL, TATHRT UT gRAH U/ o ATA=E,
AXATT U ISIAE GH/EA Ae e, [T
ATCTATH STALTAAT T/ A e, Aqer
THTL UH/3AT o FTATHRLLH, TTHATLFRT TH/AT
AR, THURAT. Wé‘ﬁﬂ/aﬁ
TTATRSL, ST a9, F&AT T8, TATHT
T, UT AT UH/ THE, FAT FA
T, FAAL T, UT arae] va/ar «f 79,
UHUHET. g¥AT ST S/ A 1, St
/ST G, UL, T [ saeq/a @
e AT ATATH SATae, SATHATA, §IH,
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TISTIET AT TA/A € TFaTd, THUHE.
AT 29t Taeg/ar A i e a9, =i
FEAET T2, fordes g, g1 9% e, favy
THT, T(avx FATY, UL a1 UH/EH Ae FTT,
TTHEEH UH/EA a=7S, AT UH/E A
HfoTerTer, THURST. fawer Tt s /e
AT, T FHIY T TS T T U/
TR, THUHET., FHATAAT ST Saeq/oT
HAATII, AT qed UH/A Tavg THT T,
TEURE. T 4T g/ Tavs T,

FAFHTT U ISTATT UH/EAT A, ot sefag
THTL FHT U/ THTLHT AT, THUH,
Tl adl ST/ (AT FAT a9,
UHUHET. FATAAT SdT ST/ SIS, I &
THTL, AHIE FATL, U THIE THI TH/A
SIS, THUHET, FATadl adl Saog/3 Agrx
THTL, T Tl T U $ATHSIT ool VE/3A0
ST, TEEaGHT, 51T FHIL, AT,
9T, TE FHHerer FTHL UH/3AT TSHILE,
TS UHUHET, HIAT T T/ THA FATL
FATET Tee T &HAT, SHAT T TS0 44,

STATg L AT I STHTE A, AT Waﬁa’ﬂ'
FHT TT0T TTHET, AL, ATATRYT T
HEATET [T TTHFL o FF At T THATT

Aira Adlc, d<ex pHIC Hgx HIC Aex pHIL
TERTIT SR ATAGIGE T ATHAGIGL
TERTOT TTStvg YT, oS agigy, FHad T
TERTOT TTSTvg Y18 7 AT TAad’ <t It
TTSTeR ST F ST T T, a9art
T FATH q A T AT F A Ter =
Tt T F FATTST T F7ae
AT, TLTH T ATA=+= HO FeaTac|
Tl ATA=ex F A TAT TE91E T agalrd 0
FAed F A\ T BT F TEa" o
LATHAEA T I T LATHER T T

A AT ST AT IHTE, TSt T d o]
g & T, FAT [T F9%, AT T
TTHITST & ATAAA T THALLT T TATAHL T
ERIH T F0 ATAAR U Ao 1T 9
SEIALIA T 0 AT, [T 3%
FHLTAT TAT TH0 T, 9T FAX T =90
FTATHLL T THTLHRT T THHY o =F# T 4T
TAT THTRY T TSI J97T F AvaeTe T
F FATCHT TH T FATIT T A Teq 19
THIT T F FHAL T F Fae] T =7 77
T AT g AT AT T T o T F e o
g, gefar g adt Ta0 Aty 3% Jares
T GATHATA T ATSH F F&AT T =707 790

T T TSIt 24T T &0 F=ar<r = 7t
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Wéﬁqﬁ%ﬁmﬁwaﬁ@%ﬁ
FEAET T T Fdws e o =g 9
ﬁi_;{;hm(aruqr; THIL T oAAT RERIME(0)
HITAT, THHES T a9 F A 7 €90
AT o faweT AT Tdt AT F Ta9T
THTL T F HAL TS TR0 FAALAT T
FHATANT AT TeAT TAFTLAT AT T TF
T FHT T qAF <dl ol Taex T T
TR T ITTATT TR0 AT 7 A7 aefareg
FHT FHT T THTHRT THT T Iadt aal It
ST FHTL THT HATAAT AT Tl SIS T
qivg U F ATHIG FHA T THIE FHT TR0

SEALTS F FATAAT a1 T T Hgex FHIT T TH
ST T F SATHSIT Tl 0T Hges THIE o
AT et FE T Tl T TATEAT F fagAe 7
ST FHTL F ATAFTT T TAAGHT T FAAL
FHTY 0T TSI F AT 4T 9ot Tt
THET FHTT THT

336

ESINCEED!

0.0352

AT SISt T gt

336/1741

ESINCEED!

ElE:

0.006

AT TR AT TR/ THATT & THUHET A&H AT
SIS/ THARTAT 9T AT [ a9aT T
At A= AT Telt T

387

EEEEED

0.0468

AT THe AT UL AT LATHATAT T/
ST o T/ THATTIHT T
ARIAT =T ATHALIA TART07 {9

AT FH g9, 1S FAR g T ATTHT g
TARTOT FHATLTIAT

858

EEEEED

0.0072

AT Tr%, #ff THETET TR AW T gredTe
TIUH T 4T IS0d FHI T a@g F TaLadr
AT AT e, AT qiar [ 9wt ST ahe
THTL AT 7 AT gEoar Bt ae T IuTRa
Bt a e TH 9 T #90 99 7
T T&T TAT STAATT T

894

EEEEED

0.001

AT FrgdT AT T THET F AT eAHIAEHT,

ST, TS 7 fadTg T T

AT

912

EEEEED

0.1434

ey orTedT T It TS

924

EEEEED

ElE:

0.0022

AT FATT FAT T JIY A FATAATS, FeeA T
T, S T AT AT 3% JB1ad Ug
AT AT Tt LT FHIE F HIH FHE 39 8
I AT0AT0, fraw FH™ 37 10 a, Srahrer
FTHTY Y 12 9 T 4T THE T2 39 15 T

TERTOT STLT HHTE HO FIAT IAaT aaT °Te
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BIESEEIRISEE S RIEIEU 5

9 926

EEIEEED

EL

0.012

AT FeTer qee, #ft Fedaaa e, off A% 9o
TARTOT TH0 F2Tad 3 J51ad

T T ATH: 1T

10 398

fAstt (=sM)

0.0672

AT arfacy, «ff Sfaq, ot &, = At deyan
TR AT TH/T TR, T¥F T
W/aﬁrmw IS U/ fAeaT, B,

, =, AR, T Ta/ar aTaTT,
ﬁ'ﬂ'q“'q'fr FRrTaTStt 3 Sae/ar oAy, e
QT T/ T, I3AT ST/ T, THIE
T, AT Tfed TR du/en gEs, ue
THOHET. S5t 2ot Saeg/a ghss, ary/s
TR, UHUHLT. FaT adl Sae/a T
A e, Fa TR, /R FaT, MiEae
/3T FIAT TE1E SATATE Tfavg T, U
VUL, ATee! daT Saeg/3T JIAT T918
ST/ LS, THUHET. STATET <al Taeg/3lm
FHE, UHUET. HHaT feeasat saeg/a
fora=g fasg=rat srferama fore=g fosaermaT, U
HATST FHT T, 957 e, Taq
ferasra dey/a fora=s feraerat s
fora=s feramatt sfaey, =ff Sfeq, =i S, =t
HITT TRTOT 47, WA TH1E T T WIS,

AL HFT‘E‘IIHHIG, ALeGqAIT I

TR, 39 T (43T, Fereies, fora=rs,

A, THAE, T T[0T ATAATT Z et
GESISIECIRCIRIECIRAESRE el ekt
AT Tt T, THIE TR, A7 AfET TR
ERTT EIEeg F ST STl <dt Tl giis=
90 =70, Fwae AT Tl LT A3 f¥g, FA¥
Ta J Fay, [fdw e wwrer e
I Tfavg AT F HTAAT <&l T T HITAT THTS
S e AL, TSAT 34T IR T 9,
FHTTET AT Tl o, Haiar @easwar aot
fora=rs fersasaT I fore=rs fAeasar, 3 a9
FHTY feasal, oo feasar, T et
TTOT forE=eg AT 3 fea=s feeaset

11 453

EEEEED

0.0878

ﬁwmwmﬁﬂﬁﬂw

(IHIHC'I"I 9>ﬁ’¢i\“l"l|¢l l{lé*‘i”fdl“l"l(lqul Yloh,
I ATAdT T IT SraaergT, o ST

T oo, Toraes FH T T STTHT qT54,

ASTIRIGL T TTHS, 9v3 FHIL TS, TLHG
FHTL TTS TRT0T STTHIA T8, TS T215%,
TTHFHEUT AT TTHST, ST ATAAAT Gt
T STAHT a1, AT ST aggT T e,
T TAT TAT LT, AT FHAT <A1 TA T
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FfexehT AT IS, AT ST 915F T

12

542

fAstt ( =sM)

E

0.0181

AT TSieg gl o Tevst FHTE g T ATF FATL
T o THIE FATL o TAT01 #0 ST gl

13

543

fAstt ( =sM)

E

0.2451

At eI O foraarae 7 ot steweTer g9

T faAIE THIE 39 T o1 FHTL g TR0
AFATLA, AT =T T Tl T H2T FHAIY

gl

14

545

EEEEED

E

0.0388

T QT Q0T T QIFETROT TARTOT €90 ATAHIA
ST TTe% T T QTR 90T IT5Hh

15

549

EEEEED

E

0.0139

AT e O foraarae 7 ot s g
7 fadie U 3 T 57T FATL g T
AHATLA, AT =T T Tl T H11T FHAY
3o, 90 =110 T ", off Tresrem IR
AT, ST, AT 0 g, #F
AT, AT FAATRLT TRIT THR LA,

T o THAAIRY, TTREATS, FAredr, off

STATg LAt T feeaare, sTaga<rad,
TTATRLIY TRT0T Trea=, AT Ae =T

Frfer, eATHST 3% TSI T GFaT, TaTge T
fersaeTer, giAer FHTL, THLT, T T
Trae e, HISTTal 24T TdT AvaeTe, Ja-a<Ta,
TATLHT T A, FHIT TAT AL,
AT, THAEY T THEET, H Tt
TS TR TR, THF, ST, f&sm
QW dstddglg 1AM LTH ST, %ﬁ"ali‘-ll‘é"l
AT, HT SRS T2 THGATY TaTig? @
TYATH [T FaHZd, HO STHIAAT AT T
TAOTAHA, T THI F A FHTL T
€0 THTATA, SHLTAAT 4T TAT T ATA,
SRTATA T HIATAT o IHI =vg TAT0T

T, AT THTE T TG FHTE T
TGl T FHAT AT TACT ATvxehl, FoTeT TS
O FITAT THTE o ZTHAT heT FAT TAT HITAT
THTE, LA T LA, R0, ST
AT ATAIA 9 FATAd ! qal Tt #40.

W,Wwaaﬁﬂwww

THTATA, AEHAAT ¥ [, oIsiq g F

T T T Hevg T F ST &1 Tal T
H%Ts'w,mm—rﬁé‘ﬁqﬁmma

Ye<Hrx Yo I\VICI"Q q7osh 4 Qdvx f_t)‘-II( Yldh
TARTOT ST 15, TST<T FATE q16% T
rmﬁ?frrr gﬁﬂ?ﬁmﬁéﬁqﬁﬁqﬂmﬁ

qT5F, IS TT5F T EqTCI IToh, Tiaar

TS, TAT SR TT5F 9 JAie FAR g 9
TTRST THTE g F AT FHTL o [T Avael Tl
ES
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ATLT T TSI ; STHTETIOT 7

16

955

EEIEEED

EL

0.019

AT o1 AR T A7 AT FA TR10T 790

THTAT, TTCHAT, FATAT, TATGLATA

TRTOT Tersa Ty, et AT, TReT THTE, AT

FHTY [T AeaeA o, AT 79T g Tl Agew

THIL F 789 g9 F AS(1d g Tl Hgrx THIT
THTT G FHL T TG0 THATATA

17

556

fAstt (=sM)

0.041

At TR O THEe 7 o O R g
EEIGESRM

UEEIEIEAEEEIREIEEET)

18

118

EEEEED

0.4441

AT st 7 =t Arerar g =t Tteaew, et
FHAT <41 Tl aaf 967g, ff f FA a
AT FHT =707 TATS, 0. #2010, o o=
oo, ot faeg s TTor /e T fig &
At THACT TET T 7ad T fHg =0
AT TT0 T ATAT 920 TgHi0-THST aferdT,
AT Trerereg FHT IUTATT T foves e
ST R0 ITH-fowat, off Twerad A, off
Frg ATATA IIE TN 0 Fiegant TH e,
STHAT ST ST T T THEE AT, =T AT
FHTL AT T THTrer FTHE AHAT TR0
THIAE ATAT (HOUTH TSHT q10 Fe (AT TZHI0
HEwHaTaTR ST ISiqE, St GagarT 9=t
LTI FHTL IJATEATT F ST <41 Tl TS( 1
THTL IATEATH H AT AT T T AAIST FAT

SUTEATT T ASHH FH T ATHT FATL TAR00
st srehTer & AT &t Tt fas weTer 70
=70 AT e IveT TH T Gl FHA 08T
90 I AwEITTE T dgHie e -
FATTOTET, Z AT FHAT AT TAT T0 T=T
SUTEATT T A FHIT IUTEATT T TS0F FHTL

SUTEATT T HATST FHIT IHTLATT T AT Tof
SATEATT fHOATHO, =T STawrer F ITTUFT TH
et 7 +ft farfererer ware s o greea,

19

119

IEEIGED!

T

0.0118

T farferer same fr o S

Total

1.2434

[®7. 5. NHAI/13011/01/2011/NH-56,LA-Notif/BOT-PIU-Varanasi/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th January, 2026

S.0. 67(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, number S.O. 4133 (E), dated the 11th September, 2025, published in the Gazette of India, Extraordinary,
Part II, Section3, Sub-section (ii) and issued under sub-section (1) of section 3A of the National Highways Act, 1956
(48 0of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land
specified in the Schedule annexed to the said notification for building (widening/four-laning, etc), maintenance,
management and operation of National Highway No. 56 (New NH-31) on the stretch of land from Km. 268+400 to Km.
271+150 for proposed of runway of Varanasi Airport in the District Varanasi in the State of Uttar Pradesh;

And whereas the substance of the said notification has been published in “Dainik Jagaran” and “The Times of
India”, both dated the 28" September 2025; under sub-section (3) of section 3A of the said Act;

And whereas objections have been not received the competent authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired, with or without structure, falling within the stretch of land for
Construction of Underpass on NH-56 (New NH-31) from Km. 268.400 to Km. 271.150 for proposed expansion
of runway of Varanasi Airport. in the State of Uttar Pradesh.

State: UTTAR PRADESH District: VARANASI
SI. No. ([Survey/Plot|| Type of Land|| Nature of Areal| Name of Land Owner/Interested Person
Number Land (in
Hectares)
1 2 3 4 5 6

Taluk: Pindra

Village: Pura Raghunathpur

1 334 Private Agriculture 0.0028|Shri Ramdhan S/o Vikrama, Premnath S/o
Raja Ram, Jawahar Lal S/o Jagmohan, Gulab
Chandra and Nilesh Kumar S/o Ramrup,
Ramkishun, Balkishun, and Kaladhar S/o
Rambharos, Suryabali S/o Ramnath, Surendra
Prasad, Narendra Kumar, Mahendra Kumar,
and Yogendra Kumar S/o Jagannarayan,
Lalbahadur and Shyambahadur S/o Rajendra
Prasad, Vijay Bahadur and Kamlesh Kumar
S/o Rajendra Prasad, Smt. Amarawati Devi
'W/o Rajendra Prasad, Rajnarayan S/o
Ramganesh, Banwari S/o Narottam, Ramraj
S/o Dhanyee, Shri Ramesh S/o Gopi,
Rupnarayan and Muniraj S/o Birbal,
Dayashankar and Hariram S/o Lalchand, Smt.
Chandrawati W/o Lalchand, Shri Mangla
Prasad and Bachelal S/o Baldev, Shriram S/o
Vinayak, Prabhunarayan S/o Shyamnarayan,
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Shri Narayan and Shyambihari S/o Munnilal,
Jeera D/o Prasad, Rajbali and Rajnet S/o
Vishwanath, Tufani and Seva S/o Bachai,
Manilal S/o Ramraj, Lalman S/o Ramnaresh,
Dayashankar and Hariram S/o Late Lalchand,
Chandrabhan and Udaynarayan S/o Late
Bhola, Girija alias Amarawati W/o Late
Bhola, Shailesh Kumar S/o Late Balkishun,
Ramashankar S/o Ramkishun, Smt. Champa
Devi W/o Ramkishun, Rajnarayan Verma,
Nandlal Ram, Banarasi Ram, and
Satyanarayan S/o Ramdhan, Santosh Kumar
Patel, Kamlesh Patel, and Bablu S/o Shri
Ram, Smt. Dharma Devi W/o Shri Ram, Ajit
S/o Suryabali, Smt. Sushila Singh W/o Late
Jawahar alias Jawahir, Shyamlal, Bhairam,
and Siya Ram S/o Late Banwari, Smt.
Rajpatti Devi W/o Late Banwari, Smt.
Durgawati Devi W/o Shri Arvind Kumar
Verma, Shri Chandrashekhar Patel, Jitendra
Patel, Suresh Chandra Patel, Virendra Kumar,
Ravindra Kumar, and Brijlal S/o Late
Mangla, Ramsevak S/o Bachai, Durganarayan
S/o0 Late Manilal, Smt. Vimala Devi W/o
Manilal, Pravesh Kumar Patel and Sarvesh
Patel S/o Satyanarayan, Smt. Kamalawati
Devi W/o Satyanarayan, Ayush Patel S/o
Ravindra Kumar Patel, Smt. Suman Devi W/o
Ravindra Kumar, Chandrabhan and
Udaybhan S/o Bhola, Shri Arvind Kumar
Verma S/o Ramashankar Verma, Smt.
Durgawati Devi W/o Arvind Kumar Verma,
Smt. Kalawati Devi W/o Udayraj, Surendra
Kumar, Amod Kumar, and Pramod Kumar
S/o Udayraj, Smt. Kalawati Devi W/o
Mahendra Kumar, Ram Pravesh Patel and
Shyamjeet Patel S/o Mahendra Kumar, Smt.
Daulati Devi W/o Prabhunarayan, Shivkumar,
Ajay Kumar, Shashikant, Ravishankar, and
Kamlesh Kumar S/o Rajnarayan, and Smt.
Meena Patel W/o Ramesh Kumar Verma

2 336 Private Agriculture 0.0352|[Sri Ajit S/o Suryabali

3 336/1741 |[Private Agriculture 0.006|[Sri Shyam Lal S/o Banwari & Smt
Lakshmina W/o Raghunandan

4 387 Private Agriculture 0.0468|[Shri Sakal Narayan and Shri Shyamnarayan
S/o Shivnayan, Ajay Kumar Dubey, Vinod
Kumar Dubey, and Omprakash Dubey S/o
Sakalnarayan

5 858 Private Agriculture 0.0072(|Shri Magru and Shri Ramchander S/o Jangi,

Chhotelal S/o Parshottam, Shri Ajit Kumar
S/o Bakhedu, Smt. Amarawati Devi W/o
Bakhedu, Smt. Sarita Gupta W/o Shri Anil
Kumar Gupta, Smt. Mridulata Tripathi W/o
Umakant Tripathi, Vikas Kumar Patel S/o
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Late Mannu, and Smt. Sushila Devi W/o
Shobhnath Patel

894

Private

Agriculture

0.001

Shri Kanhaiya Lal S/o Ramrup, Shri
Shyambihari, Rajbihari, Rajnarayan, and
Vinod Kumar S/o Ramcharittar

912

Private

Agriculture

0.1434

Smt. Shanti Devi W/o Vanshraj

924

Private

Agriculture

0.0022

Shri Santosh Kumar S/o Buddhu,
Kailashnath, Jhullan Ram Patel, and Bhulai
Patel S/o Lutawan alias Juthawan, Smt.
Sunita Devi W/o Ashok Kumar, Satyam
Kumar (Age 8 years), Shivam Kumar (Age 10
years), Akash Kumar (Age 12 years), and
Suraj Kumar Patel (Age 15 years) S/o Ashok
Kumar, Mother — Smt. Sunita Devi

926

Private

Agriculture

0.012

Shri Kailash Patel, Shri Jhullan Ram Patel,
and Shri Bhulai Patel S/o Late Lutawan alias
Juthawan

Village: Basani

10

398

Private

Agriculture

0.0672

Shri Aditya, Shri Udit, Shri Heera, Shri Moti
S/o Neur, Mangal Prasad adopted son of
Gangaprasad, Narendra Narayan S/o
Gangaprasad, Narendra Narayan S/o
Ramsundar, Sarju S/o Vishwanath,
Phoolchand, Shivchand, Ramchand,
Ramchand, Sanei S/o Shobhnath, Smt.
Sirataji Devi W/o Shobhnath, Vijay Shankar
S/o Gareeb, Beila W/o Gareeb, Pramod
Kumar, Shri Rohit Kumar S/o Harishchandra,
and Smt. Baijanti Devi W/o Harishchandra,
R/o Local. Smt. Chandan Devi W/o Suresh
Narayan Singh, Kunwar Gaurav, Saurabh
Kunwar, Nirvikar S/o Mangla Prasad alias
Ravindra Narayan, and Smt. Malti Devi W/o
Mangla Prasad alias Ravindra Narayan. Smt.
Rajdeyi Devi W/o Sarju, Smt. Amarawati
Devi W/o Phoolchand, Smt. Nirmala
Vishwakarma W/o Shivchandra
Vishwakarma alias Shivchandra
Vishwakama, and Manoj Kumar
Vishwakarma, Sanjay Vishwakarma, Pradeep
Vishwakarma S/o Shivchandra Vishwakarma
alias Shivchandra Vishwakarma

11

453

Private

Agriculture

0.0878

Shri Ramchandra Pathak S/o0 Ramsurat, Shri
Rajesh S/o Rammilan, Shri Brijnath Pathak
S/o Deepnarayan Pathak, Smt. Malti Devi
'W/o Deepnarayan, Shri Daya Shankar S/o
Bhullan, Jitendra Kumar Pathak S/o
Jaymangal Pathak, Tej Bahadur S/o Ramjag,
Devendra Kumar Pathak, Parmendra Kumar
Pathak S/o Jaymangal Pathak, Raj Bahadur,
Ramkrishna S/o0 Ramjag, Smt. Lalmni Devi
'W/o Jaymangal Pathak, Shri Vijay Bahadur

S/o Ramjag, Radha Devi W/o Rajesh, Smt.
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Kamla Devi W/o Chandrika Prasad Pathak,
Smt. Beena Pathak W/o Tej Bahadur

12

542

Private

Agriculture

0.0181

Shri Rajendra Dubey, Shri Ravindra Kumar
Dubey, Shri Ashok Kumar Dubey, and Shri
Pramod Kumar Dubey S/o Late Jokhan
Dubey

13

543

Private

Agriculture

0.2451

Shri Shyam Narayan S/o Shivanayak, Shri
Om Prakash Dubey, Shri Vinod Kumar
Dubey, and Shri Ajay Kumar Dubey S/o
Sakal Narayan, Smt. Archana Dubey W/o
Sandeep Kumar Dubey

14

545

Private

Agriculture

0.0388

Shri Shankar Sharan, Shri Shambhu Sharan
S/o Late Lalmurat, Smt. Pratima Pathak W/o
Shambhu Sharan Pathak

15

549

Private

Agriculture

0.0139

Shri Shyam Narayan S/o Shivnayan, Shri Om
Prakash Dubey, Vinod Kumar Dubey, Ajay
Kumar Dubey S/o Sakal Narayan, Smt.
Archana Dubey W/o Sandeep Kumar Dubey,
Sankatha, Shri Ram Adhar S/o0 Ramnayan,
Jokhan, Satya Narayan S/o Ramharakh, Shri
Lalmurat, Shri Naval Kishore S/o
Ramharakh, Shivmurat S/o Rammanohar,
Parasnath, Kailashnath, Shri Jawaharlal S/o
Vishwanath, Avadh Narayan, Ramkishor S/o
Ramswaroop, Shri Laxmi Narayan S/o Girish,
Shyamji , Ramji S/o Sankatha, Jawahar S/o
Vishwanath, Sunil Kumar, Rakesh, Abhay
S/o Nandlal, Marjadi Devi W/o Nandlal,
Chetan Narayan, Daya Shankar S/o Bhullan,
Champa W/o Ramasare, Rampyare,
Ramchandra S/o Ramsurat, Smt. Ramarajji
W/o Ramsurat, Ramkrishna, Jangli, Vijay
Shankar, Tej Bahadur S/o Ramjag, Shri
Harimohan, Ram Mohan, Shri Jagdish S/o
Ramdular, R/o Local & Jawahir, Dhanshyam
S/0 Devmurat, Late Amaravati Devi W/o Late
Devmurat, Sanjay Kumar, Anil Kumar S/o
Late Pannalal, Jirawati Devi W/o Late
Pannalal, Hiralal, Motilal, Umash Chandra
S/o Rammurat, Anjani Kumar, Sarvesh
Kumar S/o Chandrika, Smt. Kamla Devi W/o
Chandrika, Brijesh Pathak S/o0 Mangla
Prasad, Smt. Keshra Devi W/o Mangla
Prasad, Ramchandra S/o Rammurat, Shankar
Sharan, Shambhu Sharan S/o Lalmurat, Smt.
Kalawati Devi W/o Late Lalmurat, Sanjay
Kumar, Anil Kumar S/o Late Pannalal, Laxmi
Narayan S/o Girish Chandra, Ajit Dubey,
Pawan Dubey S/o0 Mahendra Kumar, Smt.
Asha Devi W/o Mahendra Kumar, Smt.
Lalmni Devi W/o Jaymangal Pathak,
Parmendra Pathak, Jitendra Pathak, Devendra
Kumar Pathak S/o Jaymangal Pathak, Rajesh
Kumar Pathak S/o0 Rammilan, Smt. Malti
Devi W/o Deepnarayan Pathak, Vrijnath
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Pathak S/o Deepnarayan Pathak, Smt. Pratima
Pathak W/o Shambhu Sharan Pathak, Sunil
Kumar Dubey, Rakesh Kumar Dubey, Abhay
Kumar Dubey S/o Nandlal Dubey,

16 555 Private Agriculture 0.019||Shri Sanjay Kumar, Shri Anil Kumar S/o Late
Pannalal, Parasnath, Kailashnath, Jawaharlal
S/o Vishwanath, Sunil Kumar, Rakesh
Kumar, Abhay Kumar S/o Nandlal, Smt.
Asha Dubey W/o Mahendra Kumar, Pawan
Dubey and Ajit Dubey S/o Mahendra Kumar,
Anil Kumar, Sanjay Kumar S/o Late Pannalal

17 556 Private Agriculture 0.041||Sri Ramapati S/o Ramchandar, Sri Ramesh
Kumar Dubey S/o Vanshnarayan

Village: Siswa (Kolsala)

18 118 Private Agriculture 0.4441(|Shri Badri, Shri Lalata S/o Shri Chandika,
Smt Kamla Devi W/o Badri Prasad, Shri
Birendra Kumar, Sitosh Kumar S/o Ramraj,
R/s Lokal, Shri Surendra Vikram, Shri
Virendra Vikram S/o Madan Gopal Singh,
Smt Rukmani Devi W/o Madan Gopal Singh,
R/o Narni, Post Sarai Bharti, Pargana Rasra,
District Ballia. Shri Raghvendra Kumar
Upadhyay S/o Virendra Kumar Upadhyay,
R/o Local. Shri Ramlakhan Lal, Shri
Kanhaiya Lal Gond S/o Late Chandrika Ram
Gond, Smt Asha Devi W/o Rameshchand
Ojha, Shri Manish Kumar Ojha , Mithilesh
Kumar Ojha S/o0 Rameshchand Ojha, R/o
Village Gadesar, Post Katariya, Tehsil
Muhammadabad, District Ghazipur. Smt
Shail Kumari W/o Ashok Kumar Upadhyay ,
Smt Asha Devi W/o Rajeev Kumar
Upadhyay, Shrimati Sheela W/o Manoj
Kumar Upadhyay, Ajit Kumar, Amit Kumar
S/o Vijay Prakash, Smt Sushma Devi W/o
Vijay Prakash, R/o Local. Smt Nilam Pandey
W/o Pankaj Kumar Pandey, R/o Village
Mahgaon Pura, Tehsil Pindra, District
Varanasi. Smt Kamla Devi W/o Late Badri
Upadhyay, Ashok Kumar Upadhyay, Rajeev
Kumar Upadhyay, Manoj Kumar Upadhyay
S/o Shri Badri Upadhyay R/o Local. Shri
Avneesh, Udayshankar S/o Subedar, and Shri
Mithilesh Prasad Mishra S/o Chhote Lal.

19 119 Private Agriculture 0.0118||Sri Mithilesh Prasad Mishra S/o Chotelal

Total 1.2434
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